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PAPERS LAID ON THE TABLE 

STATEMENTS OF AcTION ON 

AsStlBANCIIlII 

The MIDister of Parliamentary 
Ualrs (Shrl Satya Narayan SIDha): 
1 beg to lay on the Table a copy of 
each of the following statements 
Showing the action taken by the Gov-
.mment on various assurances, pro-
mises and undertakings given by the 

Ministers during the various sessionll 
of the Second Lok Sabha: 

(i) Supplementary Statement No. 
I, Ninth Session, 1959.· [See 
Appendix 7, annexure No. 31]. 

(ii) Supplementary Statement No. 
IV, Eighth Session, 1959. 
[See Appendix I, annexure 
No. 32). 

(iii) Supplementary Statement 
No. XI, Seventh Session, 1959. 
[See Appendix 1, annexure 
No. 33]. 

(iv) Supplementary Statement No. 
XIV, Sixth Session, 1958. 
[See Appendix I. annexure 
No. 34). 

(v) Supplementary Statement No. 
XVII, Fifth Session, 1958. 
[See Appendix 1, annexure 
No. 35]. 

(vi) Supplementary Statement No. 
XXV, Fourth SeSSIOn, 1958. 
[See Appendix I, annexure 
No. 36]. 

(vii) Supplementary Statement No. 
XXV, Third Session, 1957 
rSee Appendix I, annexure 
No.3'1:J 

(viii) Supplementary Statement 
No. XXXI, Second SeSSIon, 
1957. [See Appendix I, 
annexure Nd. 38]. 

NOTIFICATIONS UNDER TRADE ANO 

MERCHANDISE MARKS ACT, ESSENTIAL 
COMMODITIES ACT AND COFFEE ACT 

The Minister of Commeree (SIIrI 
KanUDrO): I beg to relay on the 
Tsble. under sec Jon 134 Of thr. 1'rade 
and MerChandise Marks Act, 1958, a 
copy of the Trade and Mr.rchandlse 
Marks Rules, 1959, published m 
Notification No. S.O. 2603 d.ted the 
25th Novemb''', 1959. [P :aceo1 in 
LibTaTII, See No. LT-1776/59J. 

7 beg to lay on the Table, under 
sub-section (6) of section 3 ot the 
Essential Commodities he', ~  a 




